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" DETENTION AND RELEASE OF MEMBERS
“_fhe' following: “ngormation qq@é}saed to Hon'ble-. Speakenr,
Delhi Vthan Sabha was neceived grom AddL. Dy. Commissionen of Police,

New Delhi District, New Dethi on.-06.04.1999 :-

"I have the honour to inform you that Smt. Tafdar
- Babar, Shai Deep- Chand Bandhu, Shrni Rama Kant Go swamd,
© Shri P.C. Kaushik, Shni Moti  Lal: Bokolia, Shri
Raj Kuman Chaukian, Shné - Rajesh Jain, Shni Naseeb
Singh, Shni Mangat Ram Singhaf, Shii Surenden: Kumar,
Shai Tanvindern Singh Manwah, Shii - Veer.. Singh, Shri
Kanwal Singh, Shni Radhey Shyam Khanna, Shri Mahender
Singh Bhattewala, Smt. Kiran Choudhny, Smt. Kiran
~Walia, Shni Mala Ram Gangwal, Shni Mahender VYadav,
Shii Tek Chand, Shni Mukesh Shanma, Shai Shadi
Ram and Shai Ramesh Kumar, Hon'blLe Memberns of
Legislative Assembly, Defhi alongwith thein other
suppontens wene detained unden Section 65 of Delhi
Police Act, 1978 forn disobeying the Lawful directions
of police at Finst Bawdicade 4in gront of Police
Station Parliament Street on Sansad Marg at 11.25
AM. on 28.03.1999.

They were nefeased alongwith thein supportenrs
at 11.30 A.M. 4rom the Finst Bawvicade 4infront
of Police Station Panfiament Strneet on Sansad Marg,
the same day {.e. 28.03.1999."
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